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(a) whether there is any likelihood of
having normal ties with China in the near
future ; and

(b) If so, what attempts have been made
to normalise relations and with what
results ?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI Y. B. CHAVAN): (a) and
(b) The re-establishment of normal ties with
China is dependent on a suitable response

from the latter to the various measures we'

have taken to normalize relations.

India’s First Communications Satellite

#410. SHRI SALIL KUMAR GAN-.

GULI :

SHRI SASANKASEKHAR SAN-'
JUN proposal for the declaration of the

YALU -

COMMUNICA-:

Will the Minister of
TIONS be pleased to state:

_ching the first communications satellite ;

and
(b) what are the other details thereof ?

THE MINISTER OF COMMUNICA-,

f therefore to

(a) the names of the countries with which :
India has decided to collaborate in laun-!

SABHA] to Questions 44

(b) whether it is a fact that France had

sent two sub-marines to the Indian Ocean
earlier also,

(c) whether Government of India conve-
ved to the French Government a desire to
keep the Indian Ocean as a zone of peace;
and

(d) if so, what has been the reaction of
the French Government in the matter ?

THE MINISTER OF EXTERNAL AF-

!FAIRS (SHRT Y. B, CHAVAN): (a) and
%(b) The Government have seen press re-

ports to this effect.

(c) The consistent support that the Go-
vernment of India have extended to the

Indian Ocean as a zone of peace is well- *
known to international community and
the Government of France.
However, the Govt. of India took advan-
tage of the recent visit of the Prime Minis-
ter of France to India to restate its posi-
tion on the subject.

(d) It may be recalled that France has
not supported the UN resolutions on the

TIONS (SHRI S. D. SHARMA): (a) andn\declaration of Indian Ocean as a zone of

(b) The whole question whether India could
have a domestic satellite for meeting tele-
" communication and allied needs is under
consideration.

Presence of French Warships In
Indian Ocean

*411. SHRI SARDAR AMJAD ALI :

SHRI HARSH DEO MALA-
VIYA : .
SHRIMATI LEFLA DAMO-

DARA MENON :
DR. V. B. SINGH :
SHRI KHYOMO LOTHA :

Will the Minister of EXTERNAL AF-
FATRS be pleased to state :

(a) whether it is a fact that France has

peace. The Government of India are not
aware of any change in France’s position.

DTC bus services from Karol Bagh Tele-
phone Exchange to Central Secretariat

*412. SHRI NATHI SINGH: Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state:

(a) whether it is a fact that there is no
DTC bus service from Karol Bagh Tele-
phone Exchange/Pusa Road to Central Sec-
retariat complex and that the people living
in those arcas have either to come to Karol
Bagh Police Station or to Shankar Road to
get a bus;

(b) whether it is also a fact that there is

recently deployed warships equipped with {no DTC bus service between Railway Sta-

anti-aircraft rockets and ship-to-ship missi-z

les in the Indian Ocean;

tion to Central Secretariat and route No.

760 plying between Kirby Place to Railway



to Questions 46
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Station is so over-crowded that passengers (a) whether any letters were addressed
do not reach their destinations convenient- by some Members of Parliament to the
ly; and ! Deputy Minister in the Ministry of Labour
: | regarding a 10-year old dispute involving
(c) if so. what action Government propose | some employees of the Khadi Gramodyog
to take to connect these areas with the ' Bhavan, New Delhj;
Central Secretariat complex? | o
| (b) whether it is a fact that Government
THE MINISTER OF SHIPPING AND had advised that the dispute be setiled
TRANSPORT (DR. G. S, DHILLON): (a) { through a compromise which was not ac-
to (c) Karol Bagh Telephone Exchange/|cepted by the management of the Khadi

Pusa Road is linked to Central Secretariat“
by the services on route No. 820 operating .
between Madras Hotel and Subhash Nagar !

via Central Secretariat and Pusa Road. '

|
Dethi Railway Station and the Centra]l

Secretariat are connected By the direct ser-:
vices on routes Nos. 230 and 760.

These are considered adequate to meet
the requirements of the areas involved, |
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t[Settlement of a dispute between
employees and the managemeng of Khadi
Gramodyog Bhavan, New Delhi

*413. SHRIMATI VIDYAWATI

CHATURVED!: Will the Minister of
LABOUR be pleased to state:

Ggramodyog Bhavan, New Delhi; and

(c) if so, what action Government pro-
pose to take in this regard ?]
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I[THE MINISTER OF LABOUR (SHR1
K. V. RAGHUNATHA REDDY) (a)
‘J‘{es, but only in respect of Shri Chhote
: Lal, an ex-employee of the Khadi Gramod-
yog Bhavan, New Delhi, who had been
dismissed in April, 1966,

(b) and (c¢) Yes; the Khadi and Village
tndustries Commission have stated that the
 matter could be looked into with sympathy
. if Shri Chhote Lal agree to withdraw all
i proceedings from all authorities and also
i tender an unqualified apology for his misbe-
| haviour.]
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D.T.C. hus services between Central
Secretariat and Lampur Border,
Delhi
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*414, SHRI MAHENDRA BAHADUR
SINGH : ‘
SHR1 SASANKASEKHAR SAN-
YAL :
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¥[ ] Engish translation.



